I N THE SUPREME COURT OF | NDI A

ClVIL APPELLATE JURI SDI CTI ON

ClVIL APPEAL NOS. 4825-4826 OF 2009

COMVR. OF CEN. EXC. & CUSTOMS, BHOPAL APPELLANT
VERSUS
M S. JAIN BROTHERS & ANR RESPONDENTS
WTH

ClVIL AAPPEAL NOCS. 1340-1342 OF 2010

COMVR. OF CENTRAL EXCI SE, | NDORE APPELLANT
VERSUS
M S. AVERI CAN COLOUR LAB ETC. RESPONDENTS
ORDER

We have heard | earned counsel for the parties to the |lis.

The G vil Appeals are disnissed. No costs.

....................... J.
(H. L. DATTU)

....................... J.
( CHANDRAMAULI KR. PRASAD)

NEW DELHI ;
JULY 30, 2012
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